
File No. 10/03/2019.NCLTM fit? aha—{w NATIONAL COMPANY LAW TRlBltNAL

a? no W4
all in sh mm am he

m Floor. Bluckrl
coo Compln. | ndlli Road,

«:3 Qua/\L‘Vl Dellllr HDOUK

lavi—m/ Dated: 23" Octobev 2019
ORDER

lhcrc shall be Spseinl Bench at Ncw Delhi on 29.10.2010 to attend the rnnuers hsled
hel'un: nr Drepll \lulesh. Member (Judi all and Shn Hemanl Knrnnr Sarangi. Member
l l'cchnlcal). “:0 Special Brneh shnll emnprise o .

Sue B haw LT NL De mm W
1. Shii Ch. luhd. Shnnef larlq,Member (Judicial)
2. ShriKh Yehm.Mumbcrll‘cchmcalj

Slu'i Ch Mohd Shariel‘ 'lariq. Vlember (.llldiciml) and Shri K. K. Vohm. Mc‘mbcl
(TCL’hl‘llCfll) shall fim take up the nucleus oftheh own Div .iun Ranch and [hen allend [he mzltlcrs
ofeoumio 1V.

The (‘onstllulinn ofBenchl a: per section 410 is) of lhe Companigs Acl 2m x.

This is in puma] modification of Order of men number dated 25.7200: ror 29 mm
only,

This issues wllh ll“: npprrwnl orllon‘hle Pvtsldtm NCLT

(Shh $53M“)
Registrar, NCLT

Cop) lo.-

1. P s. m Hon'ble Presldellt. Nannnnl Company Law Tlibuml, New Delhi
Ilun‘bl: Members. Nanonnl Company Lavl 'l rihunnl.

3. officers nflmuunal Company lnw Tllhulml. Prrnerpnl Bench. New Delhi KolkatarMumbal
Chennai/AhmcdzlbadrAllahahad'BcngnhlmChandigarh Guwahalir Hyderabad.

4, PS m Joinl Secretary (. .(‘lymleslnmr Kilmar Slngh) Mlnlslq olCorpnrnleAffairs. haw
Delhi.

5 \lL'Ll web Slm’ Noriee Board
6 'l'he lllsllmle orChnrlsreu Accountants of India. 110. New Delhi.
7 1—heIl'lMI‘u‘C ol'Cumpan} Secrclarics of lndrn. [CSL House 22, lnsiimhonnl Area, Lodlll

Rind. Ne“ Delhi 7 110003.
a. llie lnslilulc 0mm Accmlnlamo uflndia. L‘MA uhnnan, 3 Institutional Assn. Lodhi Road,

New Delhi-l mill);
9. L‘nmnmle l an AUHSEL 153, EnsnmEncIavc. l’nlamkooducn Delhi-110057.
m Taxman Allied Semees er . 59/32. New Rohmk Road. Delhi
11 l‘he All India Repnrler I"\l l 111. Km. 'B‘ Block. Delhi High Coun.Neu Delhi
12 Bar Connerl.New nslthumom


